241 Papers Laid

(iii) G.S.R. 54 (Hindi and English
versions) published in Gazette of
India dated the 10th January,
1970,

(iv) The All India Services (Provident
Fund) First Amendment Rules,
1969 (Hindi and English versions)
published in Notification No.
G.S.R. 55 in Gazette of India
dated the 10th January, 1970.

(v) The Indian Police Service (Fixation
of cadre Strength) Second Amend-
ment Regulations, 1969. published
in Notification No. G.S.R. 160in
Gazette of India dated the 31st
January, 1970,

(vi) The Fifth Amendment of 1969 to
the Indian Police Service (Pay)
Rules, 1954, published in Notifi-
cation No, G.S.R. 161 in Gazette
of India dated the 31st January,
1970. [Placed in Library. See No.
LT-2836/70]

ANNUAL REPORT OF THE SALAR JUNG
Museum BOARD, ETC.

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION AND
YOUTH SERVICES - (SHRI BHAKT
DARSHAN) : On bohalf of Shrimati
Jahanara Jaipal Singh, I begto lay on the
Table :—

(1) A copy of the Annual Report (Hindi
and English versions) of the Salar Jung
Museum Board, Hyderabad. for the year
1968-69 along with the Audited Accounts.
[Placed in Library. See No. LT-2837/70)

(2) A copy of the Ancient Monuments
and Archaeological Sites and Remains
( Amendment )  Rules, 1969 (Hindi
and English versions) published in Notifica-
tionNo. S. O. 5002 in Gazette of
India dated the 20th December, 1969, under
sub-section (4) of section 38 of the Ancient
Monuments and Archaeological Sites and
Remains Act, 1958. [Placed in Library.

See No. LT-2838/70)

PHALGUNA 22, 1891 (SAKA)
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Devws Motor VenicLes (THiRD
AMENDMENT) RULES

SHRI IQBAL SINGH : 1 begto lay on
the Table a copy of the Delhi Motor Vehic-
les (Third Amendment) Rules, 1969 (Hindi
and English versions) published in Notifica-
tion No.F, 3 (40)/69-Tpt.in Delhi Gazette
dated the 24th January, 1970, under sub-
section (3) of section 133 of the Motor
Vehicles Act, 1939, [Placed in Library, See
No. LT-2839/70)

13.30 hrs.

PUBLIC ACCOUNTS COMMITTEE

EigHTY FOURTH AND NINETY SIXTH
REPORTS

st w2 fagrd wrddt (FETAT):

Iqreqer wgrey, § Avw Sar afafa ¥ foer

fafae sfades swqm st g—

(1) farey, arforem #vx frmfor, smare
aar qfd sare@i & it ¥
afafs & 39 & sfedaw & &
m§ famfan 9T @ gTa
o atdagl ¥ W H
84 a7 wfadaw |

% fawmr, w=w™, TEA)
Frarrtier sfaker (arfoafere)
1968, 9T afafa & 74§
sfaaga # 4 mf fawrfont o
T I Bk wrdanfy &
qrew ¥ 96 o afadgT |

difew e\ (AqeT) @ IaTew
wgYea, AT oz % Wi § )

qEHT ATET T AT qy § - & aArqwer
o wfreT ¥ nroaey & frow 125
® ave femrn wga § o W@ F e
mar —

““The Lok Sabha Secretariat
circulate to members either Tat

their



